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OFFICE OF THE PRINCIPALDISTRICT 8: SESSIONS JUDGE
SOUTH DISTRICT, SAKET COURTS COMPLEX : NEW DE HI

L

ORDER

With approval of the Learned Principal District 8: Sessions Judge, South District, the
following transfer and posting is hereby rnade with immediate effect:-

’ '11:
5- no ‘ Name of the Official ‘ From ii

‘T l Designation : Peon
Role :Orderly
Posting : Court of Shri Anubhav
Sharrna, Civil Judge-01, South

Shri Egnkaj IQQIITH
1 Peon E.C.: 88034510

Designation : Peon
Role :Orderly
Posting : Court of Shri A.P.S.
Rathore, District Judge-04, South
District, Saket Courts Complex _

\ District, Saket Courts Complex
T El\ \ Designation : Peon

2 51“-i§}1;,n1<,-F Role :0rderly
Peon E_C_, 63081223) Posting : Court of Shri A.P.S.

Rathore, District Judge-04, South

. . 1Designation: Peon
Role : Peon
Posting : R811 Branch, South, Saket
Courts Complex

, Designation : Peon
3 §hrj§_ati&hL!lI11-1111 11°19 1 P°°"Peon E_C_: 62222529 Posting : R81! Branch, South, SCourts Complex ~

District, SaketCourts Complex 2

aket

Designation: Peon
Role :Orderiy
Posting : Court of Shri Anub vha
Sharma, Civil Judge-O1, South,
District, Saket Courts Complex

(Vish huja)
ASJ (FTC ), South District

Officer-Inc ge, Adrnn.-III, South

No. Adrnn.lll/P&T/SD/Sakerl2025I 6"" 0 —

mmppaw
‘,7-P Website Committee, HQ5, 'Iis I-iazari Courts, Delhi
8. ACR Cell (l-lQs). Tis Plazari Courts, Delhi
9. Oificial(s) concenied.
10. Dealing official, LAYERS seat for uploading on LAYERS.

Saket Courts, New Delhi

5L‘ gr Dated, New Delhi the 1% K2-[L§'

Q1111? foissarded for infurnratiomand uhscfifiilricasilvn to; ' " G
\ iv mm‘ ‘

1. The Ld. Principal District 8: Sessions Judge (I-IQs], Tis Hazari Courts, Delhi. q G) I4
. The Ld. Presiding Officers I Officers lncharge, concerned. I _

PS to Ld. Principal District 8: Sessions Judge, South District, Saket Courts Co , New§$2ig.
The Drawing and Disbursing Officer, South District, Saket Courts Complex. I\ elhi

. The Officer lnciiarge, Computer Branch, South District, Sal-cet Courts Complex,-X 2 Delhi

. The A.0. (Judicial), Administration, (l-lQs), Tis i-iazari Courts, Delhi.
-=_ ‘

11. Dealing official, Computer Branch, Tis Hazari Courts, Delhi for updation on LAYERS.
12. Guard File.

r

‘K

\

(Vish huja)
ASJ (FTC-02), South Disuict

Officer-Incharge, Adrnn.-III, South
Saket Courts, New Delhi

*ie<neei*
e/9”
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